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7.178.,--. I-2006raf/24.04.2 ur.  A.K.  Upadhrarl,   Learned  Serul®

ICounsel  appearln. on behalf of  the  petlclo
can.  up with  . rraper for ad]oarmenc on
the  peuna  thac  ho  le no€ feeling cell.
»o  objection.    Jld]o`irned  to  2+4-2006.

C&-L(
(Blrod Kunr R®y)
Chle£ Justice(^'P.8qbba)

Judg.6Aftersomearguments,ShriA.K.  Upadhyaya,

learned   Senior   Counsel   assisted   by   Mr.   Ganesh

Sharma on behalf of the Petitioner prays to withdraw

this writ petition.(2)Mrs.L..Chakraborty,  learned counsel assisted

by  Miss   Tamang,   learned   counsel     appearing   on

behalf of   Respondent  No.3    and  Mr.  S.  P`  Wangdi,

learned    Senior    Counsel    assisted   .by   Mr.    A.    J.

appearing   on   behalf  of  Respondent   Nos.1   and   2

express no objec.tion to this prayer.(3)Thiswritpetitionisdism-issed  as  withdrawn,

but without cost.                                                  4-`

( a. K. Row )
CT.tef dusttoe(A.P.Subba)          `

JhJ.dae
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05.

6,

1.03.06

5,4,ZOO

As Prayed for-by Mr.r A.  K.  Upadtrydya, ld.  senior

counsel  assi`sted  by Mr.  Ganesh  Sharma,  ld.  counsel,

the matter be listgd on 05-04-2006 for rinal hearing.

Heard   Mrs.    Laxmi   Chakraborty,   ld.   counsel

assisted.  by   Ms.    Ongmit   Lepcha,    ld.    counsel   for

respondent  Nos.1   and  2   and  Mr.   S.   P.  Wangdi,   ld.

senior   counsel   assisted   by   Mr.   A.   J.   Sharma,   ld.

counsel for respondent No.3.

.`.:.-.:ii-------
Judge

Heard  llr.  A.K.  tJpadhyaya.  Ie®rnea  Senior
counsel  asB1.ted  by Mr.  Cane.h  thafta end
M®.  Raenlca Rat  for  the petitioner Mrs.  Iarml
Cha]craboz+y.  learned  counsel  aaal8ted  by
Me.  Ongmlt  bepcha  for  the  respondent  Woe.  1
and  2.  Ilr.  S.P.  Haingdl.  learned  eenlor  counee
a®81cted  by Mr.  a...  Sharna  for  r®8pondent
NO,   3,

"18  18  a Dlvlslon Bench natcer.  tton.ble
Shrl euetlce  N.a.  Slnoh who ls  h®adlng  the
Bench  le  out  o£  8ta€1®n.

Llet thle  Detter befozle  the  Dlvl81on
Bench  on 17.a..2006.

".I.`.-:f=.
Judge

-
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